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Backward areasinMaharashtra

*800 SHRI VILASRAONAGNATHRAO

GUNDEWAR Willthe PRIMEMINISTER be
pleasedtostate

{a) whether the Union Government have
askedthe Govemment ofMaharshtratoidentify
industnallybackward regions/areas ofthe State

(b) it so, whether such areas have been
identihed by the State Government

{c)itso, the details thereof, and

(d)if not thetime by whichthese are ikely
tobeidentified?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF INDUSTRY (DEPARTMENT OF
INDUSTRIALDEVELOPMENT ANDDEPART-
MENT OF HEAVY INDUSTRY) ( SHRIMATI
KRISHANA SAHI) (a) to (d) Based onthe
cnitena fixed by the Planning Commussion, the
districts of Aurangabad Bhandara, Bihar
Buldhana Chandrapur Colaba, Dhulia, Jaigaon,
Nanded Omandbad, Parbham, Ratnagan,
Yeotmal and Gadchiroh have been declared as
industnally backward in Maharashtra

[English]
Celling on Agricultural Holdings

6893 SHRIJ CHOKKA RAO Will the
PRIME MINISTER be pleasedtostate

(a)whether most ofthe States particularly
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in Andhra Pradesh have notworked outfurther
ceilingonagnculturalholdings whichwere ong-

nally declaredas dry and subsequently brought
underassuredsource of imgation, and

(b)fso, whether the Urson Government are
contemplatingtogive directions to the Statesto
work outfurtherfragmentation of holdings

THEMINISTEROF STATE INTHE MIN-
ISTRY OF RURAL DEVELOPMENT
(DEPARTMET OF RURAL DEVELOPMENT)
{SHRIRAMESHWARTHAKUR) (a) Thenfor-
mation is being collected from the States and
will be placed on the Table of the House

Asslistanceto‘Aidm JatiSamagra Vikas
Parishad’

6894 SHRILALITORAON Wilithe PRIME
MINISTER be pleasedtostate

(a) the details of the assistance/grants
providedtothe AdimJati Samgra Vikas Panshad
atKhuntiand Angara dunng eachofthe lastthree
years

(b) whether the Govemment have recerved
anycomplaints regardingmisuse of fundsby the
this Council,

(c)if so, the details thereot, and
(d)the action taken thereon?

THEMINISTER OF STATE INTHEMIN-
ISTRY OF INDUSTRY (DEPARTMENT OF
SMALLSCALEINDUSTRIESANDAGROAND
RURAL INDUSTREIS) (SHRI M
ARUNACHALAM) (a) Thedetasis ofthe assis-
tance provided to Adim Jat Samagra Vikas
Panshadat Khunti and Angaradunngthe years
19689-80 and 1990-91 are gvenbelow No funds
were releasedfor the year 1991-92
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Funds released(Rs inlakhs)

1889-90 1990-91
Khunt Grant Loa?- Grant Loan i
Khadi . 119 . ]
Village
Industnes 016 013 116 085
Total 016 132 116 085 -
1989-90 1990-91

Grant Loan Grant Loan
Angara
Khadi - 620 - 554
Village
Industnes 048 104 - .
Total 048 724 - T s —
(b) No, Sir district-wise

(c)and(d) Doesnotanse

Preparation of Electoral Rolls

6895. SHRISYED SHAHABUDDIN Will
the PRIME MINISTER be pleasedtostate

(a) whether the draft electoral rolls of some
distnctsin Bihar prepared with January 1, 1993
asthequalifymngdate havebeendeclarednull
and void by the Election Commussion,

(b)#s0, the reasons thereof

(c) the overall percentage of increase in
number of electors inthe draftelectoral rolls for
the country as awhole duningthe penod 1988-
93, for Bihar as awhole, and forthose distnicts

(d) whetherre-enumeration has been hm-
itedto certain specific booths only, and

(e)if not, the reasons thereof?

THEMINISTER OF STATE INTHEMIN-
ISTRY OF LAW, JUSTICE AND COMPANY
AFFAIRS (SHRIH R BHARDWAJ) (a)and
(b) The draft electoral rolls for the district of
Kishanganjin the State of Biharwere declared
nultand void by the Election Commissionas
accordingtothe Commussion these rolls were
notinaccordance with the special procedure
laid down by it for preparation of electoralrolls
inareas havingsubstanhial presence of foreign
nationals

(c)to (e) Information s bemng collected
andwillbe laid onthe Table of the House





